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To Extend the Limit of MC Indri

SHRI RAM KUMAR KASHYAP, M.L.A.: Will the
Urban Local Bodies Minister be pleased to state whether
there is any proposal under consideration of the Government
to extend the limits of Municipal Council, Indri; if so, the
time by which the above said proposal is likely to be

materialized?

ANIL V1J, URBAN LOCAL BODIES MINISTER

Yes, Sir.
The case to extend the limits of Municipal Committee, Indri
will be finalized after following the due procedure as laid

down in section 4 of the Haryana Municipal Act, 1973.
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